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New Fores; Policy

2633, SHRI YELLA SESI BHUSHANA
RAO: Will the Minister of ENVIRON-
MENT- AND FORESTS be pleased to
state:

[RAJYA SABHA]

to Q.uesﬁons 60

(a) whether Government have prepared
any new forest policy to protect the forests
of the country and not to permit any
forest-based enterprises; and

(b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARD: (a)
and (b) The National Forest Policy of
1952 is being revised. A copy of the re-
vised policy -will be placed on the Table
of the House.
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AP. Government's proposal for amend-
ment of Environment Pollution Act, 1986

2634. SHR1L TALART MANQHAR:
Wwill  the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether Andhra Pradesh Governmen,
has sent any proposal to amend the En-
vironmen; Pollution Act, 1986 to  deal
with noise pollution; and

(b) if so, the details of the proposal amd
the action taken by Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R. ANSARI) (a)
No. Sir, -
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(b) Does not arise. o L

Permission acecordey to foreigp tourists to
visit Assam during 1985-86

2635, SHRIMATI BIIOYA CHAKRA-
VARTY: Will the Minister of TOURISM
be pleased to state:

(a) the total number of foreign tourists
who applied for permission to visit Assam
during 1985-86;

(b) what is the number of foreign tou-
rist; why visited the  tourist spoty in
Assam during 1985-86; and

(c) the amouut of foreign exchamge
earned through foreign tourists during
1985-86? A

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AND



